(a) whether it is a fact that the forex reserves have been declining for the last six
months;

(b) if s0, the details thereof and the reasons therefor; and

(c) the measures being taken by Government to ensure it does not decline below optimal
levels?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO NARAIN MEENA):
(a)to (c) The position of foreign exchange reserves during last six months (January, 2009 to
June, 2000) is indicated below:—

sl End of Month Foreign exchange reserves
No. (US$ billion)

1. January, 2009 248.61

2.  February, 2000 249,28

3. March, 2009 251.74

4. April, 2009 251.70

5.  May, 2009 262.31

6. June, 2000 265.14

There has been no decline in the level of foreign exchange reserves in the last six
months. The level of foreign exchange reserves is largely the outcome of the Reserve Bank
of India’s intervention in the foreign exchange market to smoothen exchange rate volatility
and valuation changes due to infer se movement of US dollar against other international

currencies.
International funding for infrastructure projects

318. SHRI V. HANUMANTHA RAO: Wil the Minister of FINAMCE he pleased to
state:

(a) whether with mobilization of private capital becoming tough, India is looking for funding
from international financial institutions for bridging gap in key infrastructure projects;

(b) whether change in international financial environment does present problems
in mobhilizing some of the private investments which India had hoped would flow in these
sectors;

(c) whether the Prime Minister has issued any instructions in this regard;

(d) whether funding gap for infrastructure development is estimated to be $190 billion
according to the Prime Minister; and

(e) if so, to what extent Government has been able to get funds from global
institutions?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHF{l NAMO NARAIM MEENA):
(a)to (c) In his statement at the Summit of Heads of State or Governments of the G-20
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countries on Financial Markets and the “World Economy on Movember 15, 2008, the Prime
Minister (PM), has stressed on the need for new and innovative ways of solving the financing

prohlems that will restrain infrastructure investment.

(d) In the context to his address to the Business Community Reception in Oman on
MNovember @, 2008, the PM has estimated the infrastructure financing needs for India are

estimated to be USD 500 hillion in the next five vears.

(e) To mitigate the global financial crisis, world Bank intends to increase its commitment
by 2.5 times during the period 2002-11. India has indicated wilingness to avail additional financial
of US$ 5.2 hillion out of the increase commitment by the World Bank. ADB has allocated $250
million under ADB’s Financial Crisis Facility; $235 million under Guarantee Facility and $500
million under ADB’s Counter-cyclical Support Facility (CSF). The CSF was declined to be taken

as the terms were not found to be beneficial.
Diversions of funds from Tsunami relief funds
3412. SHRI N.R. GOVINDARAJAR : Will the Minister of FINAMNCE be pleased to state:

(a) whether it is a fact that Tsunami relief funds were not properly utilized in some States

and these States committed irregularities in disposing funds;
(b) if so, the details thereof;

(c) whether it is also a fact that these Tsunami-hit States diverted funds to the tune of
rupees 228.58 crores and failed to provide much needed relief to the victims even after yvears;

and
(d) if so, the details thereof 7

THE MINISTER OF STATE IN THE MINISTRY OF FINANGE (SHRI NAMO NARAIN MEENA):
(a) to (d) Certain irregularities in providing relief in Tsunami affected areas under the ‘Rajiv
Gandhi Rehabilitation Package (RGRP)’ have been reported by the Comptroller and Auditor
General of India in the Performance Audit of “Tsunami Relief and Rehabilitation” for the year
ending March, 2006, Audit analysis pointed out that out of the total amount of Rs. 1,795.05 crore
released to four States/UTs an amount of Rs. 228.58 crore was either mis-utilized or diverted to
various purposes. There have been instances of irregular construction/repair work and
payment of honorarium to Government staff. Tsunami funds were also utilized for routine
administrative expenses, works not connected with the Tsunami, fishermen’s subsidy, purchase
of furniture for school not affected by the Tsunami resulting in diversion of funds.
Wrong application of rates and non-adherence to codal provisions, avoidable payment of
subsidy and avoidable expenditure on sanitation were irregularities reported by Aduit. The
required remedial and corrective measures had been taken up and States/UTs were suitably

advised.
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